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DELHI LEGISLATIVE ASSEMBLY
: BULLETIN PART-II
(General Information relating to Legislative & other matters)
Friday 12th December 08/Agrahayan 21, 1930(Saka)

ELECTION CERTIFICATE OF MEMBERS

In connection with the making and subscribing the prescribed oath
or affirmation, Members are requested kindly to bring to the Assembly
Secretariat their original certificate of election issued to them by the
Returning Officers under rule 66 of the Conduct of Election Rules, 1961.
In addition, certain forms etc are also required to be filled in by the
Members.

For completion of the aforesaid formalities, members are requested
to kindly visit the Assembly Secretariat on any working day between 11
AM to S PM.

Members may kindly bring with them the following documents:-

i) Certificate of Election (in original) issued by the Returning
Officer. :
ii) Four Passport size colour photographs (for purposes of Member’s

Identity Card and Who’s Who). Kindly bring the passport size
photograph of your spouse (if married.)
iii) Enclosed proformas duly filled .

IDENTITY CARDS OF MEMBERS.

Hon’ble Members are requested to get their Identity Cards
prepared and collected from the Secretariat of Delhi Vidhan Sabha from
11.00 A.M. to 4.00 P.M. on any working day after two days of submission
of proforma and photograph.

Member’s Salary
Members may bring one cancelled cheque for salary purposes of
their Saving Bank Account.

M.L.A. CAR LABELS ,

For facilitating entry of cars owned by the Members into Old
Secretariat, one car label is issued to each Member by the Secretariat on
filling up requisite form. As per policy so far laid down, every member is
entitled only to one car parking label for entry into the Old Secretariat
Complex from the Main Gate. In case, a duplicate or a new car parking
label is required, for security reasons the old label MUST be returned,
even if mutilated. Please enclose the copy of Registration Certificate of
the vehicle with the requisite form.

Siddharath Rao
Secretary



